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SECURITIES
PVT LTD

(Formerly Known as Fedex Securities Limited)
MERCHANT BANKING DIVISION

B7 Wing, Jay Chambers,
Dayaldas Road, Vile Parle (East),
Mumbai 400 057
T :+91222613 6460/ 61
M : +91 81049 85249
E-mail: mb@fedsec.in ewww.fedsec.in
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To,

The Division of Corporate Restructuring
Securities and Exchange Board of India
Plot No. C 4-A, G Block, Near Bank of India,
Bandra Kurla Complex, Bandra East,
Mumbai - 400051, Maharashtra, India.

Ref: Open Offer for acquisition of up to 38,40,530 (Thirty-Eight Lakhs Forty Thousand Five Hundred
Thirty Only) fully paid-up equity shares of face value of ¥ 10/- (Rupees Ten Only) each (“Equity Share”),
representing up to 62.82% of the voting share capital (as defined below) of Classic Filaments Limited (The
“Target Company”) at an offer price of ¥ 6.60/- (Rupees Six and Paise Sixty Only) per equity share of the
Target Company, pursuant to and in compliance with the requirements of the Securities And Exchange
Board Of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and subsequent
amendments thereto (“SEBI (SAST) Regulations”) from the public shareholders (as defined below) of
Classic Filaments Limited (“Target Company”)

Sub: Submission Copy of Corrigendum
Dear Sir,

In relation to the captioned offer, we, Fedex Securities Private Limited, Manager to the Open Offer, herewith
enclosed the Copy of Corrigendum to the Draft Letter of Offer, in compliance with Securities Exchange Board of
India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as amended.

Please take it on record.

Thanking You,

Yours faithfully,
For Fedex Securities Private Limited

Saipan Sanghvi

Asst. Vice President

[SEBI Registration Code - INM000010163]
Date: September 26, 2023

Place: Mumbai
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CANADIAN FIRMS EYE RELOCATION

India-Canada row:
Experts warn new
IT deals could be hit

AT STAKE

M Indian-based
firms winning
new business

After heartbreak, joy: India shooters
break China’s record to clinch gold

MIHIR VASAVDA
Hangzhou, September 25

INDIA'S DEPTH IN the 10m air 1
rifle,an event made famousby
Abhinav Bindra and Gagan
Narang, with three strong
shooters capable of making
the 8-man final, yielded the
country its first gold medal at
the Hangzhou Asian Games.

It took the collective might

of Aishwary Pratap Singh

Infosys may shift
work to US centres
if situation worsens

may be . Tomar, Rudranksh Patil and
SAMEER RANJAN BAKSHI impacted if the Divyansh Panwarwith aworld
Bengaluru, September 25 row stretches record aggregate of qualifica-

- - tion scores, to ensure that the
WITH INDIA LAST week sus- M Firms with . . Chinese shooting phenome-
pendingvisaservicesforCana-  business ’ Revenues non Sheng Lihao would settle
dian citizens, IT experts cau-  already in for IT firms from M Infosys and TCS for bronze in the team event.
tioned that the development  India may Canadais in the have recently taken Sheng shot a Games record
willimpacttheabilityof Indian  consider range of work from Canadian in qualification, but didn't
ITservicescompaniestosecure  rg|ocating it o government have two others flanking him
new deals. They also say that if to another 5-6 /o departments and with equal capability. For
the row escalates further,pub- /- try . : organisations India, the trio's medal was sig- |
lic sector clients will look for . nificant as they were still | I
alternative nearshore options. searching for a gold after the —
Peter Bendor-Samuel, CEO, work from government probably move someworkto first day of competition (From left): Divyansh Singh Panwar, Aishwary Pratap Singh Tomar and Rudrankksh Patil after winning the gold REUTERS

Everest group, said, “At this
time, it's a mild frustration.
However,if this stretches, it will
firstimpact Indian-based firms
from winning new business
andwill eventually cause firms
with business already in India
to consider relocating it to
another country.”

Joel Martin, executive
research leader, HFS, said, “As
India has begun escalating its
row by limiting visa applica-
tions and travel to India by
Canadians, it is fair to expect
the possibility of the flowof tal-
ent between Canada and India
tobe impacted””

“Thiscanhaveanimpacton
IndianIT Services firms dealing
with public and private organ-
isations.”

Martin added that while
thereare proven offshore mod-
elstomitigate this,some Cana-
dian firms, especially those in
the public sector, may actively
seekalternativesto ensure they
receive nearshore access to tal-
ent.Revenues for ITfirms from
Canadaisintherange of 5-6%.
Top-tier IT firms like TCS and
Infosys have recently taken up

departments and organisa-
tions in Canada.

In July this year, Infosys
Public Services (IPS), the
North American subsidiary of
Infosys, opened a new step

down subsidiary — Infosys
Public  Services Canada
(IPS Canada) —

to accelerate
digital trans-
formation for

Revenues for IT firms
from Canada is in the
range of 5-6%. Top-tier

other centres in the US.

Peter added that for the
relocations to occur, the visa
issue and diplomatic spat
would need to go on for more
than 6 months before serious

relocation  efforts  start
to occur.

When asked

about Canadian

clients’travel to

offshore loca-

public sector : g tions in India,
organisations IT firms like TCS and Balakrishnan
across the  Infosys have recently  said the world
country. taken up work from has got used to
Last year, government remote work-
TCS entergd departments and ing aftgr :c{he
into a strategic . e . pandemic. “So
partnership organisations in shortterm,they
with Payments Canada can do zoom or
Canada, the [ other calls and
country’s manage it. But,

largest payment organisation,
to transform its payment sys-
tem operations and help
implement the new real-time
payments system.

V Balakrishnan, chairman,
Exfinity Ventures and former
CFO of Infosys, said, “In the
short term, IT companies can
work more from offshore or

ifthisissue persists forlongand
escalates further, then there
could beissues.”

R Srikrishna, CEO, Hexa-
ware,said to Emkay Global ana-
lysts recently that there could
be someimplications fortheIT
industry due to the deteriora-
tionin therelations and there-
fore de-escalation is essential.

©) KERALA WATER AUTHORITY CRCLGERIETES

returned none.Shooting deliv-
ered, thanks to three young
men —onein histeensand two
in their early 20s.

But the magnitude of their
achievement was lost on
Tomar, Patiland Panwar.“Iwas
packing my stuff after the
qualification round when my
coach came and told me we’d
set the team world record,”
Patil, 19, said.“So,I assumed if
we’ve broken the world record,
itmustbeagold medal aswell”

Tomar had already trained
his guns on the final.“Myfocus
was totally on that, I didn’t
even notice the team score,”
said the shooterwho ended up
with individual bronze.

For Panwar, the half hour
afterthe qualification got over
was an emotional roller-
coaster.Hefirst rejoiced believ-
ing he’d managed to enter the
final comprising top-8 shoot-
ers,was then informed that he
in fact couldn’t compete for
medals since only two shooters
from each were allowed in the
final,and later got to knowthat
he’d won the team gold.

“It was so disappointing,”

Panwar said about his qualifi-
cation saga. “For almost 30
minutes after the qualifica-
tion, I was under the impres-
sion thatIhad qualified for the
final”

The day that witnessed
unbelievable quality of shoot-
ing began with India eclipsing
the team world record that
China set just last month with
a combined total of 1893.7,
0.4 more than theirrivals.And
it ended with China’s Sheng
Lihao breaking his compa-
triot's four-year world record
in the 10m air rifle final, in
addition to the qualification
round mark.

Unlike other team sports,
shooters can’t communicate
with their teammates and
aren’t even aware of the scores
the other person is shooting.

Countrieswith three shoot-
ers in qualifying are in con-
tention for a medal and the
individual qualification round
scores of each shooter are tal-
lied, with the top three finish-
ing on the podium, without
having to play a separate final.

Asateam,Indiawerebetter
than 12 other countries in the
fray. But that was incidental.
The bigger picture lay in the
individual performances of
the three shooters in an event
tipped to end India’s medal
drought at the Olympics.

Immediately after the
event,the coaching staffhelda
debrief with all players, mak-
ing sharp observations for
each of them. Tomar was over
the moon after winning the
team gold and an individual
bronze. But the consistency of
his shots, which sprayed all
over the 10-ring of the target,
would concern rifle coach
Suma Shirur.

The 20-year-old would
shoot a high 10 and follow it
up with a relatively mediocre
shot; the fluctuating form
eventually cost him a silver
that looked firmly within his
grasp in the beginning. “With
him, we need more prepara-
tion time after the final to get
theselittle things right,” Shirur
said.

Tomar,however,wasn’t too

fixated. “To win a gold and a
bronze at the Asian Games in
one day, it’shuge.”

While Tomar was elated,
Patil went straight into intro-
spection mode. The former
world champion and world
number 1’s fourth-place finish
afteratense shoot-off with his
compatriot was a rare medal-
less show in a major event.

“Sometimes, you learn
from more losses,” he said.“I
hadbeenalittle up-and-down
inthelast couple of monthsso
I needed a match like this
before the Olympics. To be
honest, I have learnt as much
from this fourth-place finish
as I have from the medals, per-
haps even more.”

One big learning, Shirur
said, was the elevation of his
rifle.“If he brings theriflealit-
tle higher, his head will be
more comfortable and he
might be able to shoot even
better,” the coach said.“These
are the kind of minute obser-
vations we have made so we
can fix it in time for the
Olympics.”

Shirurhad abusy morning
monitoringall three shooters.
At one point, after the 25th
shot in the qualifying phase,
she called Panwar to one side
and had a brief conversation
with him. Panwar until then
wasbehind the rest of the pack
but he switched gearsafterthe
chat, which helped India
clinch the team gold.

“Icalled him outduring the
matchbecauseIfeltheneeded
a little bit of pep talk after the
25th shot.He gotbackinto the
game and got us the team
world record,” Shirur said.

Visibly distraught at miss-
ing out on the final due to the
tournament regulations, the
gold, Panwar said, at least was
a consolation. “Something’s
better than nothing,” he said.

India’s first gold medal-
lists of these Games, Tomar,
Patil and Panwar stepped on
the podium beaming and
flashing their medals to the
cameras. Behind the three
smiling faces, though, were
stories of happiness,hope and
heartbreak.

CORRIGENDUM TO THE DRAFT LETTER OF OFFER FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

SATCHMO HOLDINGS LIMITED
(farmerly known as NEL Holdings South Limited)

p— TN L93000KAZDD4PLCO33412

Holdings Limited  pond. Office: No. 110, A Wing Andrews Building,

Level 1, M. G. Road, Bengaluru-560 001

Phone: +871 B0 2227 2220 | Web: waww.satchmohobdings.in;
Email: imveston@satchmoholdings.in, cs@satchmoholdings.in

Satchmo

POSTAL BALLOT NOTICE

MNotice is hereby given to all the Members of the Company pursuant to

Section 108, Section 110 and other applicable provisions, if any, of the

Companies Act, 2013, read with Rules 20 and 22 of the Companies

(Management and Administration) Rules, 2014, (including any statutory

modification({z) or re-enactmentis) thereof for the time being in force),

SEBI (Listing Obligations and Disclosure Requirements) Regulations,

2015 ("Listing Regulations™), and pursuant to General Circular

MNos. 14/2020, 17/2020, 222020, 332020, 39/2020, 10/2021, 20/2021,

03/2022 and further extension vide Circular no. 11/2022 dated 8th April,

2020, 13th April, 2020, 15th June, 2020, Seplember 28, 2020,

December 31, 2020, June 23, 2021, December 8, 2021, May 05, 2022

and December 12, 2022, respectively, issued by the Ministry of

Corporate Affairs{"MCA Circulars™) that the Company seeks approval of

Members, through e-vating for the following business though Special

Rezolution:

1. Te approve the divesiment of investment held by the Company
in its wholly owned subsidiary — “LOB Facilities Management
Private Limited™

Members' consent is sought for the proposal contained in the resolutions

given in the Notice dated September 21, 2023 along with a statemeant

pertaining to the said resolutions setting out the material facts and
related particulars. The notice has been sent to all the Members, whose

name appeared in the Register of Members as on Friday, September 22,

2023 (Cut-off date) in electronic form (o the e-mail addrasses registered

with their Depository Paricipants (in case of electronic shareholding) !

the Company's Registrar and Share Transfer Agent (in case of physical
shareholding).

Members, who have received the Notice by e-mail and who wish to vote

through physical Form may download the Postal Ballot Form attached to

the e-mail or from the Company's website: www.satchmoholdings.in,
where the Postal Ballot Notice is displayed and send the duly completed
and signed postal ballot form, so as to reach the Scrutinizer on or before

Wednesday, October 25, 2023 (5.00 F.M.).

The electronic voling perod will commence on 9.00 A.M. on Tuesday,

September 26, 2023 and closes at 5.00 P-M. on Wednesday, October

25,2023.

The Members who are holding shara in Physical form or who have not

registered their email addresses with the RTA, can register their e-mail

addrass as per the following instructions:

Type Process to be followed for Registration of e-mail address

Physical| Members may send an e-mail request to

einward. nisiZkfintach.com along with:

= Scanned copy of the signed request letter mentioning the Folio
Mo, namea of the membear, a-mail addrass, mobile numbar

= Self-attested copy of PAN

» Self-attested copy of any address proof including Aadhar,
Fasspori ete.

= Scanned copy of share certificate (front and back)

Please confact vour Depository Paricipant and registar your a-

mall address in your DEMAT account, as per the process

recommended by vour DP,

Demat

Upon the registration of the email id, you will receive an email notice by the
R TA ofthis Postal Ballot along with e=wvoting link.

The Board of Direclors have appointed Mr. Sudhindra K. 5, Company
Secretary in Fractice having FC3-r909; CF No.-8190 as the Scrutinizer
for the Postal Baliot process.

The Chairman & Managing Director or the Execulive Director will
announce the result of the Fostal Ballot on or before Thursday, October
26, 2023 and the same will be announced to the Stock Exchange and
uplcaded on the website of the Company.

This MNotice is also placed on the website of the Company
www. satchmoholdings.in, on the website of BSE Limited af
www bseindia.com and also on the website of www_evoting kfintech.com.
In case of any query andlor grievance, in respect of voling by electranic
means, Members may refer to the Help & Frequently Asked (Questions
iFACE) and E-voting user manual available at the download section of
hitpz.Mevoling. kfintech.com {KFintech Website) or contact Ms. Krishna
Priva M, Manager - Corporate Registry, at evoting@kfintach.com or call
KFintech's toll free No. 1-800-3454-001 for any further clarifications,

For Satchmo Holdings Limited
Sdi-
Prasant Kumar
Company Secretary &
Chief Compliance Officer

Place: Bengaluru
Date: September 21, 2023

Tender No : 211, 212 /SE/PHC/ TSR/2023-24

JJM 1. Clear water gravity main from Mudavannur (Thrithala) to Kootanad,
2. Construction of 18 MLD WTP at Mangadikkunnu. EMD : Rs. 5,00,000/-,
Tender fee: Rs. 17,700/-, Last Date for submitting Tender : 07-10-2023
03:00:pm Phone : 0487-2423230, Website : www.kwa.kerala.gov.in,
www.etenders.kerala.gov.in

Superintending Engineer

KWA-JB-GL-6-1268-2023-24 Thrissu

PH Circle’I

Tzl da=1= Froms s
Container GCorporation of India Ltd.

""NSic New MDBP Building, 2 Floor, Okhla Indl. Estate

(Opp. NSIC Okhla Metro Station), New Delhi-110020
R -Tender cum Reverse Auction Mode y

CONCOR invites Online tender in two bid system for the following works through e-tender cum
reverse auction mode. The bid document can only be downloaded after paying ¥ 1000/-* through
online from the website (www. tenderwizard.com/CCIL).

=

FEl
COHOOR

Tender No. CON/Area-I/TC/Survey/CMLK/2023

Name of Work
Inventory Management at MMLP/Kathuwas (CMLK), Rajasthan

Providing professional services tor Survey of Containers/Cargo and|

Estimated Cost < /,/70,67,160/- (including GST) for Five (9) years.

Period of Contract Five (5) years.

Earnest Money Deposit| ¥ 3,08,300/- through e-payment.

*Cost of Document < 1,000/ inclusive of all taxes and duties through e-payment.

Tender processing fee
through e-payment.

Date and time of Sale (Online) | From 26.09.2023 at 15:00 hrs. to 10.10.2023 (upto16:00 hrs.)

< 4,720/- inclusive of all taxes and duties (Non-refundable)

Pre-bid meeting On 03.10.2023 at 15:00 Hrs at Area-| office (Delhr)

On or before 06.10.2023

Issue ot Corrigendum, If any

Date and time of Submission of tender Upto 11.10.2025 at 15:00 hrs.

Exemptlon to MSEsS. For eIgIBI ty  criteria and other details

Date & Time of opening of tender On 12.10.2023 at 15:30 hrs.

please log onto
www.concorindia.co.in or eprocure.gov.in or www.tenderwizard.com/CCIL. Bidders are requested

to visit the websites regularly. CONCOR reserves the right to reject any or all the tenders without
Sr. General ManagerlC&OlArea-Il

assigning any reasons thereof.

f‘:i-nanci“.ep' .in

Invitation to submit Expression of
Interest for sale of

Globalcom IDC Limited through transfer of shares

1. Glodaleam 1IDC Limited {“GIDCT) is a company incorporated on Agell 16, 2001 and is
engaged in the business of providing Internet Data Center services located in Mumbsai,
Chennal, Hyderabad and Bengalury, |t has its registered office at H Block, 1st Floor,
Chinuishal Ambani Knowledpe City, Mavi Mumbal, Maharashtra = 400710, India

2. Byway of background, on Decembar 12, 2022, on account of default in repayment of credit
facilities, Axis Trustes Servioes Limited [“Bouds Trastee™) irmioked a pledge created over 100%
equity shares af GIOC, which shares were pledged by Reliance Webstore Lirnited [“RYWSL")
[a wholly owned subsidiary of Beliance Communications Limited and erstwhile halding
company of GIDC) in favour of bxis Trustee, acting for the benefit of State Bank of India
["SBI), ta secure the repayment of cartaln credit faciliies avalled by group companies of
EYWAL froem 561

3. Pursuant to the invecation of pledge over the equity shares of GIDC, Axws Trustee [holding
the pledge of said equity shares on behalt of SBi) is dedirous of selling the entire
shareholding in GIDC, to potental imvwestors § bidders, Accordingly, this communication is
Isswad by Bxis Trustes, invidng expressions of interest by interestad parties for submidsskon
of bids in respect of the sale of GIDC, through transfer of [20,99,994 ] equity shares of GIDC
constituting 100% of its equity sharcholding, which are presently held by Axis Trustee
("GIC Shares™), to the successful bidder, The sale of GIDEC [through transfer of the GIGC
Sharec)chall be made on ‘as |s where s and without recourse basis',

4. The prospective bidders are required to submit thedr exprassion of interest for participating
in the bid process to be conducted in respect of the sale of GIDC [through transfer of the
GIOC Shares), in format grescribed in Annesure | ("EC), latest by 1800 hours anar before
Novamber 07, 2023 ["Dua Date”), wide email which is required to be sent to the following
email address: ingidcsale@delgitte com. The email censtituting the EQ| must have the
subject line as "Exprecsion of Interest for submitting a Bld for the sale of Globalcorm IDC
Lirmited.” Further, for clarifcations or queries in respect of the above Sale process, you may

kind¥y contact at ingifcsalefhdaloite. com.

5. Thie procpective bidders shall also submit a non-disclosure undertaking ("NDU") [in the
foarmat set out in Annexure 1} along with an affdavit cum undertaking certifging that the
prospective bidder is not ineligible under Section 2%A of the Insolvency and Bankruptoy
Code, 2016, as amended frorm tme to tme (294 Eligibility affidawit™) (in the format set
oul in Anneluce 1], aleng with their EQL The larmats for the EOI, NDL and 294 ERgitility
affidavit are available at the below link - hitps//glebalide.co.ind

. & detailed raquest for propasal [“REP"] shall be igsued to the bidders whe submit the EOI,
MO and the 394 Eligikility Affdasit in the prascribed manner and format on o before the
Due Date, The RFP shall contain detalled information about the sale process, eligibility
criteria, contents of the bids, avaluation process and access to wirtua! data room. The
bidders shall be required ta submit detaibed bids/propasals along with the earmest money
deposit upon issuance af the BFR in the manneras set out in the BFR

7. This invitation shall be construed together with the more detailed terms set out in the RFP
which shall be issued to the bidders

Mota:

1. Axis Trustee reserves the rght, at its sale discretion, to consider and accept any ECls
received after the Duee Date. However, it & clarilied that the prospective biddess shall nod
hawe any right to seek consideration of their bad submitted post the Due Date except where
the same hias been accepted by Sxis Trustee (on the Instructions of SBI1).

2. Thisis not anoffer decument and should not be construed as a binding offer on the part of
Aol Trustee, The eligibllity criteria may be amended or changed at any stage at the
discretion of Axis Trustese [on the instructions of 5BI). Axis Trustee {acting on the
instructions of SBI) reserves the right to annul, cancel or modify the terms of this
advertisement, the RFF and any other document concerning the propased sale of GIGC
(through transfer af the GIDC Shares], without amy grior consent or intirmation of the
prospective bidders at any stage andfor reject)’ disqualify any interested party | bid f offer
at any stage of the sale process without assigning amy reason and without any liakility
whatsoever.

5d-

For Axis Trustee Services Limited

B Anil Groser,

Chiel Dperating Officer,

Axis House,

Bormbay Dyeing Mills Compaound,

F‘dr‘u’Jurang Budhkar Blarg, Warli, Murmbai — 400 025-

[ate: September 26, 2023

Place: Mumbai

CLASSIC FILAMENTS LIMITED

CIN: L17114GJ1990PLCOY 3667
Registered Dffice: Flot No.1, Privanka House, Umiyadham Road, Varachha, Surat, Gujarat. 395006. Tel: 0261-2540570,
Email Id: classicfilamentsa@ymail.com; Website: www.classicfilamentsitd. com

OPEN OFFER FOR ACQUISITION OF UP TO 38,40,530 (THIRTY-EIGHT LAKHS FORTY THOUSAND FIVE HUNDRED THIRTY OMLY) FULLY PAID-UP EQUITY SHARES OF
FACE VALUE OF ¥ 10/- (RUPEES TEN ONLY) EACH ("EQUITY SHARE"), REPRESENTING UP TO 62.82% OF THE VOTING SHARE CAPITAL (AS DEFINED BELOW) OF
CLASSIC FILAMENTS LIMITED (THE “TARGET COMPANY™) AT AN OFFER PRICE OF 7 6.60/- (RUPEES SIX AND PAISE SIXTY ONLY) PER EQUITY SHARE OF THE
TARGET COMPANY, PURSUANT TO AND IN COMPLIANCE WITH THE REQUIREMENTS OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL
ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011 AND SUBSEQUENT AMENDMENTS THERETO (“SEBI (SAST) REGULATIONS") FROM THE PUBLIC
SHAREHOLDERS (AS DEFINED BELOW)

This corrigendum to the Draft Letter of Offer (“Corrigendum™) is being issued by Fedex Sacurities Private Limited, the Manager to the Open Offer (*Manager to the Offer” or
“Manager”). for and on behalf of the Acquirers in respect of the Dpen Offer to the Public Shareholders pursuant to and in compliance with applicable provisions under the
securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and subsequent amendmants thareto (“SEBI (SAST)
Regulations”). This Corrigendum should be read in continuation of, and in conjunction with the Public Announcement (“PA”) dated September 05, 2023 and Detailed Public
Statement ("DPS") dated September 11, 2023, which was published on September 12,2023 in Financial Express (English - Al Editions), Jansatta (Hindi- All Editions)
Janadesh (Gujarati — Regional - Where the Registered office of the Target Company is located) and Navshakti (Marathi — Regional- Place of Stock Exchange) in relation to the
Offer and Draft Letter of Offer {("DLOF®) filed with SEBI, Stock Exchange and the Target Company on September 20, 2023, Capitzlised terms used in this Corrigendum have the
meaning assigned to them in the PA, DPS and DLOF.

The Public Shareholders are requested to take note that Part 8.10 (Background of Target Company, Classic Filaments Limited) of the DLOF, shall be read as follows:

The Board of Directors of the Target Company as on the date of DLOF ara a5 follow:

Name of the Director DIN Date of Appointment Designalion

Jayanti Gaudani 03571671 May 24, 2015 Managing Directar

Bharat Patel 00249234 May 24, 2015 Director / CFO

Subhash Patle™ N03e9492 May 23, 20200zacond term) Mon- Execufive Independent Diracior
Bhavesh Dholiya 07641315 August 10, 2022 {second term) MNon- Executive Independent Director
Arunaben V Kachchhi 07915668 septembar 01, 2022 {second term) Mon- Executive Independent Diracior

*Mr. Subhash Patie has resigned from the designation of Mon-Execulive Independent Director frorm Board of Directors with effect from Augus! 18, 2023
Mote that Part 6.13 (Background of Target Company, Classic Filaments Limited) of the DLOF, shall be read as follows:

6.13 Except as mentioned below, there are no instances in the past where the Target Company has delayed any disclosures to be made in accordance with the provisions of
SEBHLODE) Regulafions 201 5.

Regulation | Due date of Actual date of Delay / Remarks
Compliance compliance Mon -Filing

T3 Apeil 30, 2017 June 16, 2017 Filed -

T(3) April 30, 2020 May 13, 2020 Filed Complied within the extended timeline based on the SEBI relaxation circular
SEBIHO/CFD/CMD1/CIR/P2020/3 dated March 19, 2020

3 July 21,2013 July 22,2019 Fited - |

i Apl 21, 2020 May 13, 2020 Filed Complied within the extended timeline based on the SEBI relaxation circular
SEBI'HO/CFD/CMDA/CIR/P/2020/3 dated March 19, 2020

G123 Mot complied Complied | The shares held by the promoter shareholdar were dematerialized in the month of August 2023

40103 April 30, 2020 May 23, 2020 Fided Complied within the extended timeling based on the SEBI relaxation circular
SEBIHOYCFD/CMDA/CIR/P/ 202013 dated March 19, 2020

40(9) Apeil 30, 2017 June 16, 2017 Filed - |

*Since the information with ragpect to fling done post direct isting of the Targer Company an February 22, 2017, the same (5 considered herein above. Further, the Target

Company has defauited ! delayedin complying with the erstwhie Listing Agreement requiremenis priar to direct iisting on BSE Limited. However, necessary imfarmation with

respect fo such non-compliance is nof avaiable as the Vadodara Stock Exchange and Avmedabad Stock Exchange is derecognized.

**The shareholding of the promoter was held in physical form and has been dematerialized in the month of August, 2023, Further, the sharehofding of the promaoter group,

il their transfer dunng March'2078, were also held in physical form.

OTHER INFORMATION

1. Except as detailed in this Corrigendum, all other terms, conditions and contents of the DOpen Offer and the PA, the DPS and the DLOF remain unchanged. The
aforemeantioned developments’ amendments will be incorporated in the LOF

2. The Acquirers accept full responsibility for the information contained in this Cormigendem (other than such information which has been obtained from the public sources
or provided or relating to and confirmed by the Target Company), and undertake that they are aware of their obligations under the SEBI (SAST) Regulations and
undertake to comply and fulfill the same.

3. This Cormigendum is expected to be available on the website of SEBI at www.sebi.gov.in. The Target Company (www.classicfilamentshid.com), the Manager to the Offar
(www. fedsec.in) and BSE (www. bseindia.com). For further details. please refer o the DLOF

Issued on behalf of the Acquirers by the Manager to the Offer

FEDEX SECURITIES PRIVATE LIMITED

B 7, 3rd Floor, Jay Chambars, Dayaldas Road, Vile Pare (East), Mumbai - 400 057, Maharashira, India
Tel No_: +91 81049 85249; E-mail; mb@Eledsac.in;

Investor Grievance E-Mail: mbi@fedsec.in; Website: www fedsec.in

Contact Person: Saipan Sanghvi; SEBI Registration Number: INMOOO010163

Signature of the Acquirers
Sd/- Sd/- Sd/- Sd/-
Mr.Bharat Patel Mr. Amit Patel Mr. Jayanti Gaudani Mr. Ajay Gaudani

Place: Surat
Date: September 25, 2023

New Delhi
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BOOK RUNNING LEAD MANAGER OF THE ISSUE REGISTRAR TO THE ISSUE | COMPANY SECRETARY AND COMPLIANCE OFFICER OF THE ISSUER

Indnrlent . NewlJaisa

Financial Services Limited

MRS, POONAM JAIN

INDORIENT FINANCIAL SERVICES LIMITED BIGSHARE SERVICES PRIVATE LIMITED I'».IE'u"u'l JAISA TECHNOLOGIES LIMITED

Address: AS01, Rustomjee Central Park, Executive Spaces. Andheri Kurla Road, Chakala, Address: 56-2, 6th Pinnacle Business Park, Mahakali Caves Road. next to Ahura Centre, Andher East, Addrass: 207182 2nd Cross Road IE Industrial Estata Bikasipura Main Road
Mumbai — 400083, Maharashira, India. Tel No.: +33-T8772 12186 Mumbai- 400053, Maharashira, India. Tel No.: #31 - 22 - 6263 8200, Fax Mo.: +81 - 22 - 6263 8280 I:rfﬂ'-’.anal;tpu-ra H:;ad Neér-ﬂe{hi F'l.;I:-IE-: ; '
E-mail: compliance-ifsl@ndorient.in, Invester Grievance Email: wecare@indorient.in E-mail: ipo@bigsharsonline.com, Investor Grievance Email: investor@bigshareonline com &chool Banaalore. S600TE Har;'laaah.a India

Website: weaw indorientin, Contact Person: Mr. lvor Anil Misquith Website: www.bigsharsonline.com, Contact Person: Mr, Babu Rapheal C Tel No.: +‘3;‘Igz3'§*ﬁ1 71 E:EI E-rnall: g8 II@-."HWqH:ﬁH o

SEBI Registration No.: INMOD0012661, CIN: LUET190DL1993PLC052085 SEBI Registration No: INRIDD001385, CIN: USH90aMH1584PTCOT6534 R ' i A

AVAILABILITY OF RED HERRING PROSPECTUS: Investors should nate that Investment in Equity Shares involves a degree of risk and are advised to refer o the Red Hermring Prospecius and the Risk Factors contained therein before applying in the Issue. Full copy of the Red Herring Prospectus is available on the website of the company at
wivw.newjaisa.com, the website of the BRLM fo the Issue at www.indorient.in and the website of MSE Emerge at hittps:/fwww. nseindia. com/companies-listing'corporate-flings-ofier-documents#smea_affer respectively,

AVAILABILITY OF BID-CUM-APPLICATION FORMS: Bid-Cum-Application forms can be obtained from the Registerad Office of the Company: NewJaisa Technologies Limited, Telephone +91 9380177182, Registered office of the BELM: Indorient Financial Services Limited, Telephone: +91-7977212186 and al the selacled locations of
the Self Certified Syndicate Banks; Registerad Brokers; Designated RTA Locations and Designated COPs participating in the |ssue. Bid-cum-application Forms will atso be available on the websites of MSE Emerge and the designated branches of SC3Bs, the list of which is available at websites of the stock exchange and SEBI.

ESCROWCOLLECTION BANK /REFUND BANK /PUBLIC ISSUE ACCOUNT BANK/SPONSOR BANK: HOFC BANK LIMITED

LINK TO DOWNLOAD ABRIDGED PROSPECTUS: htips.(inewjaisa.com/pagesinvestors

UPI: Retail Individual Bidders can alsa Bid through UP1 Mechanism

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them inthe Red Herring Prospectus

On behalf of Board of Directors

NewJaisa Technologies Limited

Sdi-

Place: Bangalore, Karnataka Vishesh Handa
Date: September 25, 2023 Managing Director

Disclaimer: Mewaisa Technologies Limited is proposing, subject io applicable statutory and regulatory requirements, receipt of requasite approvals, market condibions and other considerations, to make an initial public offer of its Equity Shares and the Red Herring Prospecius dated September 16, 2023 has been filed with the Registrar of Companies, Bangalore and
thereafter with SEBI and the Stock Exchange. The RHP is available on the website of NSE Emerge at htps-fwww.nseindia.comicompanies-listing/corporate-filings-offer-documentsfsme_offer and is available on the websites of the BRLM at www.indorient.in. Any potential investors should note that investment in equity shares involves a high degree of risk and for
details relating to the same, please refer fo the Red Herring Prospecius including the seclion titled "Risk Faciors™beginning on page 29 of the Red Herring Prospecius.

The Equity Shares have not been and will nof be registerad under the US Securities Act of 1933, as amended (the "Securities Aci”) or any siate secures laws in the United States, and unless soregistered, and may not be issued or sold within the United States, except pursuant to an exemption from, or in a ransaction not suibjeci to, the regisiration requirements of the
Sacurities Act and in accordance with any apphcable U, 5. State Secunties laws. The Equity Shares ane being issued and sold outside the Uniled States in ‘offshore ransactions' in reliance on Reguiation *5" under the Secunties Act and the applicable laws of each jurisdiction where such issues and sales are made. There will be no public offering in the United Stales
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CORRIGENDUM TO THE DRAFT LETTER OF OFFER FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

izl | CLASSIC FILAMENTS LIMITED

fawdia siiRaat &1 gfasfasor sk gfest qer gfasfa faa &1 yad= siftrfeas, 2002 wafeq gfaqfa f2a (vad=) A, CIN: 1171146199051 CO1 3667

2002 & 7121 8(6) & WIAEIE & d8d §—-Tar famd o= | . ; _
: ot ¥ A SRR R Registered Office: Flot No.1. Priyanka House, Umniyadham Road, Varachha, Surat, Gujarat, 395006, Tel: 0261-2540570,
CAGENT STTRITEIRY TG - . = G2l w0 9 gg Eﬂ :SRCRIIN] % fo Seel P /T EN Email Id: classiclitaments@ymail. com; Website: weow classicilamentsid.com
grfed &1, ford gfaet 9@ aife gfsar & mitga ifeRT gRT Uaféa Seon foran T3 &, vufcd &7 fashy Witigd fteR) gRT <t 8
SIEf 2, ot @ ST 2 vd ol &% M 2 B R W) O} vd sSHFdeR ) ?{ﬁiﬁ S 3l SFeaT & Fr=fRed g aeRI & a_\'ié}f g:ﬂl ﬁ:{ﬁs ;E_I-FI! T&EIUISIHBH OFUPTO 33.4[!.53&:THIHT"I‘-ErGHTI!.AHHS FORTY THOUSAND FIVE HUNDRED THIRTY ONLY) FULLY PAID-UP EQUITY SHARES OF
2, - (RUPEES TEM OMLY) EACH {“EQUITY SHARE"), REPRESENTING UP TD 62.82% OF THE VOTING SHARE CAPITAL (AS DEFINED BELOW) OF
o forg foba ST | SRfér Teatd ERTEN NI (éqq‘él) faaRoT e & | CLASSIC FILAMENTS LIMITED (THE “TARGET COMPANY") AT AN OFFER PRICE OF ¥ 6.60/- (RUPEES SIX AND PAISE SIXTY ONLY) PER EQUITY SHARE OF THE

- - - - TARGET COMPANY. PURSUANT TO AND IN COMPLIANCE WITH THE REQUIREMENTS OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL
TN 1 T : RATdel g4, Ual : 301, 16116, WA ¥, Rilddl oig=4, &R, MG Iy 21 e ol A1, : 9918500711 I ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011 AND SUBSEQUENT AMENDMENTS THERETO (*SEBI (SAST) REGULATIONS”) FROM THE PUBLIC

- - 5 S SHAREHOLDERS (AS DEFINED BELOW)
SEHIIE : HEH S e Blliaa I%||i|ég, W : 65, agaa 5”5'%'5'» SUREIR agHa sqqéla, ﬂﬁ@ﬁ—'l 10096, sﬂ% ST 28 e d This corrigendum to the Draft Letter of Offer (“Corrigendum™) is being issuad by Fedex Securities Private Limited, the Manager to the Open Offer (*Manager to the Offer” or

MR TR, TS, T T6H T 7/43, 3%‘23 it Y, HIYR | AR - %ﬁfﬂﬁr T G St e e T At STdom AR ool 4t e T, dﬁ “Manager”), for and on behalf of the Acquirers in respect of the Open Dffer to the Public Shareholders pursuant to and in compliance with applicable provisions under the
Yar : 28 S5 ?ﬁ?l?l?[, UGG TR, TGS, T 9% STl 65, IFE FTHeld, MBI A a4 ?ﬁ?{%ﬂ, ﬁlﬁﬁﬁ—ﬂoo%, SHMAAIT (1) & depet Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and subsequent amendments thereto (“SEBI (SAST)
PR G 4t StgE e O A ST AR gt &Y dehet AR, &Nt (RaTE : 28 AEE g9aad, MH TR, T8-S, U9 369 STamT 65, T 390, SR Regulations™). This Corrigendum should be read in continuation of, and in conjunction with the Public Announcement (“PA") dated September 03, 2023 and Detailed Public
U< EL G LS CE] 3 fwi-110096 (2) Aol g Rie a0 2 71 HAR, FErl : 65, agreRl Sad, SN N R TG SR 7 Staternent (“DPS”) dated September 11, 2023, which was published on September 12,2023 in Financial Express (English - Al Editions), Jansatta (Hindi- ANl Editions)
Reci-110096 T ! ¥ TP R : ©. 1.44.39.734.41 + S + o/ @ I, ’ ’ ’ Janadesh (Gujarati — Regional — Whers the Registerad office of the Target Company is located) and Navshakti (Marathi — Regional- Place of Stock Exchange) in relation to the
. SN Rt - Offer and Draft Letter of Oler ("DLOF) filed with SEBI. Stock Exchange and the Target Company on September 20, 2023, Capitalised terms used in this Corrigendum have the
TR ¢ A . 26, T, 87 B ST B 7, BT B AUwR B S, R Ty d.ww AL 2w, A, e Rt mﬁﬁﬁf, TG TR meaning assigned to them inthe PA, DPS and DLOF
ﬁﬁﬁﬂ 10096 | F=fe AP et o e oot =t 7T AR | ST 197.23 o Wi, Segd I ¢ T, &R : Qi . 29, TR : 9 7. 27, ufveH - The Public Shareholders are requested o take note that Part 6.10 (Background of Targel Company, Classic Filaments Limited) of the DLOF, shall be read as follows:
ga .25  g-am # fReie 7 €949 : 13-10-2023, Jr: 11.00 § 9 4.00 7% The Board of Directors of the Target Company as on the date of DLOF are as follow:
:1:;(&13/1@ & 51b.85karn@ré_w ab'/{/?r a%’lr :’/ﬂfﬂ;{/@r ;""i. st_.19 arer | s @ 1:;11 q @l ® T F R e RY ° [ e = TR Designation
;?s. www.umog anko |r-1 ia.co.in eng ish/TendelViewAllAuction.aspx X STa@E #X | _ Sayaniti Gandil 03671671 May 24, 2015 Managing Director
USR] G A Ua diell FiId @ folT https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp TR ST Bharat Patel 00249234 May 24, 2015 Director / CFO
fa=Th : 26-09-2023 WM : PAYR [ G faeen EITf\‘EIQR‘-I BT ?J!EIEI;I g 3iTH gﬁ-;q-[ Subhash Patle* 00369492 May 23, 2020(second term) MNon- Executive Independent Director
/ / : Bhavesh Dholiya 07641315 August 10, 2022 (second term) Mon- Executive Independent Director
Arunaben ¥V Kachchhi 07915658 September 01, 2022 (second term) Mon- Executive Independent Director
m a'a; '[%.lfﬁég “Mr: Subhash Patle has resigned from the designation of Mon-Executive Independent Director from Board of Directors with effect from August 18, 2023
) : Note that Part 6.13 (Background of Target Company, Classic Filaments Limited) of the DLOF, shall be read as follows:
RB L B A N K ‘ﬁﬂ?' T 15t 7 WEGH HIEEE, 416001, 6.13 Except as mentionad below, there are no instances in the past whare the Target Company has delayed any disclosures to be made in accordance with the provisions of
it st waw A, fafeen 9, 1, dEen seesine weee, -3, 78 BE- 110020 SEBI (LODR) Requlztions 2015.
3 -+t fasea g (ARt srfafaam, 2002 & s=ia) Reguiation | Duedateof | Aclualdateol | Delay/ —_—
wfinga fa |;mh=r} Fam, zoo2 (vt srfirfoam) & ﬁnm aig) % e ufew frefra anfteat w1 sfingfasyo st gefea o afisgfa fra @ geda sl Compliance compliance Non -Filing
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NOTICE

Shri. VIJAYKUMAR BHAGWAN MESTRI a member
of the Industrial Co-operative Housing Society Ltd.,
having its address at Chowky, B/h bldg. no. 23 & 24,
Adarsh Nagar Worli, Mumbai-400030 and holding
flat no. 430 in bldg no. 26 of the society , died
intestate on 14/12/2013 without making any
nomination.

The Society hereby invites claims or objections from
the heir or heirs or other claimants/ objector or
objectors to the transfer of the said Shares and
interest of the deceased member in the Capital/
Property of the Society within a period of 15 days
from the publication of this notice, with copies of
such documents and other proofs in support of
his/her/their claims/ objections for transfer of
Shares & Interest of the deceased member in the
Capital/ Property of the Society. If no claims /
objections are received within the period prescribed
above, the Society shall be free to deal with the
Shares and Interest of the deceased member in the
Capital/ Property of the Society in such manner as is
provided under the Bye-laws of the Society. The
claims/ objections, if any, received by the Society for
transfer of Shares and Interest of the deceased
member in the Capital/ Property of the Society shall
be dealt with in the manner provided under the Bye-
laws of the Society. A copy of the registered Bye-laws
of the Society is available for inspection by the
claimants/ objectors, in the Society office between
11:00 am to 3:00 pm on Monday, Tuesday, Thursday
to Saturday from the date of publication of the notice
till the date of expiry of its period.
For & behalf of

The Industrial Co-op. Housing Society Ltd.,

Place : Mumbai

Date : 26/09/2023 Hon. Secretary
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CIN: L17114GJ1990PLC013667

CORRIGENDUM TO THE DRAFT LETTER OF OFFER FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

CLASSIC FILAMENTS LIMITED

Registered Office: Plot No.1, Priyanka House, Umiyadham Road, Varachha, Surat, Gujarat, 395006. Tel: 0261-2540570,

Email Id: classicfilaments@ymail.com; Website: www.classicfilamentsltd.com

OPEN OFFER FOR ACQUISITION OF UP TO 38,40,530 (THIRTY-EIGHT LAKHS FORTY THOUSAND FIVE HUNDRED THIRTY ONLY) FULLY PAID-UP EQUITY SHARES OF
FACE VALUE OF X 10/- (RUPEES TEN ONLY) EACH (“EQUITY SHARE”), REPRESENTING UP TO 62.82% OF THE VOTING SHARE CAPITAL (AS DEFINED BELOW) OF
CLASSIC FILAMENTS LIMITED (THE “TARGET COMPANY”) AT AN OFFER PRICE OF % 6.60/- (RUPEES SIX AND PAISE SIXTY ONLY) PER EQUITY SHARE OF THE
TARGET COMPANY, PURSUANT TO AND IN COMPLIANCE WITH THE REQUIREMENTS OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL
ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011 AND SUBSEQUENT AMENDMENTS THERETO (“SEBI (SAST) REGULATIONS”) FROM THE PUBLIC
SHAREHOLDERS (AS DEFINED BELOW)

This corrigendum to the Draft Letter of Offer (“Corrigendum”) is being issued by Fedex Securities Private Limited, the Manager to the Open Offer (“Manager to the Offer” or
“Manager”), for and on behalf of the Acquirers in respect of the Open Offer to the Public Shareholders pursuant to and in compliance with applicable provisions under the
Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and subsequent amendments thereto (“SEBI (SAST)
Regulations™). This Corrigendum should be read in continuation of, and in conjunction with the Public Announcement (“PA”) dated September 05, 2023 and Detailed Public
Statement (“DPS”) dated September 11, 2023, which was published on September 12,2023 in Financial Express (English - All Editions), Jansatta (Hindi- All Editions)
Janadesh (Gujarati — Regional - Where the Registered office of the Target Company is located) and Navshakti (Marathi — Regional- Place of Stock Exchange) in relation to the
Offer and Draft Letter of Offer ("DLOF") filed with SEBI, Stock Exchange and the Target Company on September 20, 2023. Capitalised terms used in this Corrigendum have the
meaning assigned to theminthe PA, DPS and DLOF.
The Public Shareholders are requested to take note that Part 6.10 (Background of Target Company, Classic Filaments Limited) of the DLOF, shall be read as follows:
The Board of Directors of the Target Company as on the date of DLOF are as follow:

Name of the Director DIN Date of Appointment Designation

Jayanti Gaudani 03571671 May 24, 2015 Managing Director

Bharat Patel 00249234 May 24, 2015 Director / CFO

Subhash Patle* 00369492 May 23, 2020(second term) Non- Executive Independent Director
Bhavesh Dholiya 07641315 August 10, 2022 (second term) Non- Executive Independent Director
Arunaben V Kachchhi 07915688 September 01, 2022 (second term) Non- Executive Independent Director

SEBI (LODR) Regulations 2015.

*Mr. Subhash Patle has resigned from the designation of Non-Executive Independent Director from Board of Directors with effect from August 18, 2023
Note that Part 6.13 (Background of Target Company, Classic Filaments Limited) of the DLOF, shall be read as follows:
6.13 Except as mentioned below, there are no instances in the past where the Target Company has delayed any disclosures to be made in accordance with the provisions of

Regulation | Due dz'ne of Actual l_iale of Delay / Remarks
Compliance compliance Non -Filing

7(3) April 30,2017 June 16,2017 Filed -

7(3) April 30,2020 May 13,2020 Filed Complied within the extended timeline based on the SEBI relaxation circular
SEBI/HO/CFD/CMD1/CIR/P/2020/3 dated March 19, 2020

31 July 21,2019 July 22,2019 Filed -

31 April 21,2020 May 13,2020 Filed Complied within the extended timeline based on the SEBI relaxation circular
SEBI/HO/CFD/CMD1/CIR/P/2020/3 dated March 19, 2020

31(2) Not complied Complied | The shares held by the promoter shareholder were dematerialized in the month of August 2023

40(9) April 30,2020 May 29, 2020 Filed Complied within the extended timeline based on the SEBI relaxation circular
SEBI/HO/CFD/CMD1/CIR/P/2020/3 dated March 19, 2020

40(9) | April 30,2017 June 16,2017 Filed -

OTHER INFORMATION

*Since the information with respect to filing done post direct isting of the Target Company on February 22, 2017, the same is considered herein above. Further, the Target
Company has defauited / defayed in complying with the erstwhile Listing Agreement requirements prior to direct listing on BSE Limited. However, necessary information with
respect to such non-compiiance is not available as the Vadodara Stock Exchange and Ahmedabad Stock Exchange is derecognized.

**The shareholding of the promoter was hefd in physical form and has been dematerialized in the month of August, 2023. Further, the sharehoiding of the promoter group,
till their transfer during March’2019, were also held in physical form.

1. Except as detailed in this Corrigendum, all other terms, conditions and contents of the Open Offer and the PA, the DPS and the DLOF remain unchanged. The
aforementioned developments/ amendments will be incorporated in the LOF.
2. TheAcquirers accept full responsibility for the information contained in this Corrigendum (other than such information which has been obtained from the public sources
or provided or relating to and confirmed by the Target Company), and undertake that they are aware of their obligations under the SEBI (SAST) Regulations and
undertake to comply and fulfill the same.
3. This Corrigendum is expected to be available on the website of SEBI at www.sebi.gov.in. The Target Company (www.classicfilamentsltd.com), the Manager to the Offer
(www.fedsec.in) and BSE (www.bseindia.com). For further details, please refer to the DLOF.

Issued on behalf of the Acquirers by the Manager to the Offer

FEDEX SECURITIES PRIVATE LIMITED

B 7, 3rd Floor, Jay Chambers, Dayaldas Road, Vile Parle (East), Mumbai - 400 057, Maharashtra, India
Tel No.: +91 81049 85249;
Investor Grievance E-Mail: mb@fedsec.in; Website: www.fedsec.in

Contact Person: Saipan Sanghvi; SEBI Registration Number: INM000010163

E-mail: mb@fedsec.in;

Signature of the Acquirers

Sd/-

Mr.Bharat Patel

Sd/-
Mr. Amit Patel

Sd/-
Mr. Jayanti Gaudani

Sd/-
Mr. Ajay Gaudani

Place: Surat
Date: September 25, 2023






